FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ZEP INFRATECH LIMITED

SI. No. | PARTICULARS DETAILS
1. | Name of corporate debtor ZEP INFRATECH LIMITED
2. | Date of incorporation of corporate debtor 18.02.1994
3. Authority under which corporate debtor is incorporated / B Shinedean
registered
4| Corporate Identity No. / Limited Liability Identification  |U74899GJ1994PLC050189
No. of corporate debtor
.} : Tk : ABHUIT, 7TH FLOOR
Address of the registered office and principal office (if MITHAKHALI SIX ROAD,
any) of corporate debtor ELLISBRIDGE.
IAHMEDABAD, Gujarat,
India, 380006
6. | Date of closure of Insolvency Resolution Process 23.06.2025
7. | Liquidation commencement date of corporate debtor 23.06.2025
8. | Name and registration number of the insolvency Nandish Sunilbhai Vin

professional acting as liquidator
IBBI/IPA-001/IP-P-

02117/2020-2021/13270
Address:

C/53, Shanti Niketan Row -
House, Opp Sagar Complex,
/Anand Mahal Road, Surat-
395009

9. | Address and e-mail of the liquidator, as registered with
the Board

Email id:
ip.nandish.vin@gmail.com
10. | Address and e-mail to be used for correspondence with the [Address:

S 301, Sovereign Shoppers,
liquidator Near Sneh Sankul Wadi,
Besides Sindhu Seva Samiti
School,

Anand Mahal Road, Surat-
395009-

Email id:
zep.liquidation@gmail.com
ip.nandish.vin@gmail.com

11. | Last date for submission of claims 23.07.2025

Notice is hereby given that the National Company Law Tribunal Ahmedabad Bench has ordered
the commencement of liquidation of the Zep Infratech Limited on 23.06.2025.

The stakeholders of Zep Infratech Limited are hereby called upon to submit their claims with proof
on or before 23.07.2025, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims s nalties.

andish Sunilbhai Vin 02~
Liquidator in the matter of Zep Infratech Limited L1170~
Registration No.: IBBI/IPA-001/IP-P-02117/2020-2021/13270
AFA Valid Upto :- 31/12/2025

Date. :27.06.2025
Place : Surat
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FINANCIAL EXPRESS

DCB Bank Limited
Regional Dffice: DCB Bank 8th Floor, Parsasma Comphx,
Bodyline Cross Road, Opp. WFCI Bhavan, C.G, Road, Ahmadabad-380006,

DCB BANK
POSSESSION NOTICE

Tha undersigned baing the authorzed officer of the DCB Bank Lo, under the Securfiization and Reconstruction of Financial Assets and
Enforoamant of Security Intarest (54 of 2002) and In axerciss of powers conferred under saclion 13(12) read with nule 3 of the Securtty Insarest
{Errorcemant] Rules, 2007 issued & damand notics on below mantioned dates calling upon the bormowers  (Borrower's and Co-Borrower's| o
repiry tha amount mardioned in the noSice a8 detailed balow in babular farm with furbar inferest thareon from within B0 days from $e dale of recaipt
of this sald notion.

Tha barrowar and Co-Borrowsr having faliad b5 repay the amount, nolice s horeby glven (o the borrowsr, Co-Bormower and the public In ganarsl
fhat fhe undarsigned his taken possession of the proparty deacribed hemin below in sxerdse of powers confermed on him under sub-ssction (4] of

section 13 of Aot read with rule B also riw section 14{1) of the Security Interest Rules 2002 on 256 June, 2025,

The borrowar, Co-Bormower in parficular and the public in gananal s hereby caulionsd nol to daal with the property (Descripton of the Immovable
Praparty| and sy dealings with the properdy will ba subject o e change of ihe DCB Bank LI3., for reapaciva smount a8 manticnad Fare balow
Tha Borrower's atiantion I Invited 10 provislons of Sub-section (8) of Section 13 of the act, In respect of ime avadable, 1o redesm the secured

aEnoia
1. Domand Notice Dated  21.04-202) .
Name of Borrower( ) SINDANE SHAILESH RAMLAL AND KOMAL SHAILESH SINDANE
and (Co-borrawer(5) {
Loan Account Mumber DRHLSURDOS23011
Total Outstanding Amount.  Ri.5 15 688)- (Rupess Five Lakh(a) Fifiean Thousand Six Hundred Eighly Eight Only) as on
21nl Agrll 2023
Description of The PROPERTY BEARING FLAT NO.312 ON 3R0 FLOOR ADMEASURING 20,45 50. MTRS BULD UP AREA |
Immovabile Property AND 254 50,FTS CARPET AREA AND 482 50.,FTS SUPER BUILD UP AREA, ALONG WITH UNDIVIDED
SHARE N THE LAND IN DURGA PALACE, SITUATED AT REVENUE SURVEY NO.42, BLOCK NO.100/C,
AS PER 7/12 ADMEASURING 1-05-78 50, MTRS IN A TYPE PLOT ND.1 TO § OF MOJUE VILLAGE SANKI
TAPALSANA MSTRICT SURAT, {Tha Secured Assals)
2. Demand Notice Dated 85112023
Namo of Borrower(S) SATENDRA BRIJBHAN SINGH AND SHALINI SATENDRA SINGH
and [Co-borrowar(5)
Laan Account Number DRHLSURDOSIE45E
Total Outstanding Amount,  Rs.7,13,658 00/- (Rupees Seven Lakh Thirieen Thousand Nine Hundred Fifty Exght Onily) as on
201 Nov 2023
Description of The IMMOVABLE PROPERTY BEARING PLOT NO 82, ADMEASURING 41,36 5Q MTRS, "PRATHAM |
Immovable Property RESIDENCY", SITUATE AT NEW BLOCK NO 231, OLD BLOCK NO 215, SURVEY NO 197, MOUJE
VILLAGE HALDHARL, TA. KAMRE., DIST. SURAT. [The Secured Assets)
3, Demand Notice Dated  27.03-2025
Name of Borrower(S) MR, RAGHUVEERSINGH BHARMAL PARMAR, MRS, BHUMIKABEN RAGHUVEERSINGH PARMAR
wnd (Co-borrower(5)  AND MR KISHANSINGH BHARMAL PARMAR
Loan Account Number DRMBAMNEDD4 11822
Total Outstanding Amount.  Ra.11,01, 78667/ (Rupses Eleven Lakh One Thousand Sevan Hundred Eighty Nine and Sixty Saven
 Paisa Only) &8 on 27th March 2025
Description of The ALL PIECE AND PARCEL OF PROPERTY BEARING TENEMENT NO 208 ADMEASURING 48,50 SQ.MT |
Immovable Property G.F SHOP NO.1.2,3 TOTAL BUILT UP AREA CONSTRUCTION 40,87 80, MTRS FIRST FLOOR BUILT UP
AREA 32 50. MTRS MADE OUT OF GUJARAT HOUSING BOARD HAST] TALAV MOUJE ANKLESHWAR
CITY DIST BHARUCH OF REVENUE SURVEY NO.340/A SITUATED IN THE ANKLESHWAR CITY DIST |
BHARUCHBOUNDED BY. EAST- OPEN SPACE, WEST- MILKAT NO 207, NORTH- ROAD, SOUTH-
MILKAT NO,204. (The Sacured Assats)
& Demand Notice Dated 2B-03-2075
Name of Barrower(5) MR, SHABBIR SHEKH, MR, MOHIRFAN SHEKH AND MRS, FARJANA SHEKH
and [Co-barrower{S) .
Loan Account Number DAHLKADO0454380
Total Dutstanding Amount.  Re.11,27 382 37/ [Rupses Eleven Lokh Twanly Seven Thousand Three Hundrad Ninety Twa and
Thirty Seven Paisa Only) as on 288h March 2025
Description of The THE PROPERTY BEARING FLAT NO.CH09 & C/410 ADMEASURING AREA 505.57 50, FT |.E 46.97 5Q. |
Immovable Property MTRS BUILT UP RESPECTIVELY ON THE 4TH FLOOR OF C WING TOGETHER WITH UNDIVIDED
PROPORTIONAL SHARE IN THE LAND UNDERNEATH THE BUILDING KNOWN AS SHYAM SANGINI
RESIDENCY SITUATED ON THE LAND BEARING BLOCK WOBS PAKEE 2 AOM 2630 B0 MTRS OF
VILLAGE KADODARA TALUKA PALSANA D4ST SURAT BOUNDED BY, EAST- RESIDENTIAL SOCIETY,
WETS-WING D-2, NORTH- SOCIETY ROAD, SOUTH- RESIDENTIAL SOCIETY . (The Secured Assats)
&. Demand Notice Dated 26-04-2024
Name of Barrower(S) MR SHAIKH BADREALAM ABLILHASAMN AND MRS. SHAKH RIFASULTANA BADERALAM
and [Co-barrawer5)
Loan Account Mumbar DRHLSURNIE1 3322
Total Outstanding Amount.  Rs.8 87,798/ (Rupees Nine Lakh Eighty Seven Thousand Seven Hundred Ninety Six Only) as on
26th April 2004
Description of The ALL PIECE & PARCEL OF LAND THE PROPERTY BEARING NO. FLAT NO. 308 ON 3RD FLOOR
Immavabie Property ADMEASURING 686 SO. FEET SUPER BUILTUP AND 40. B8 SQ.MTRS BUILTUP AREA, ALONG WITH
26.215 80, MTRS UNDIVIDED SHARE IN THE LAND OF SAl 50 RESIDENCY SITUATE AT REVENUE
SURVEY ND,35 BLOCK NO. 457 ADMEASURING HECTOR ARE 0,09.58 50 MTRS OF MOJE SAYAN
TAL: OLPAD DIST-SURAT BOUNDED BY: - TOWARDS EAST: BLOCK NO 465, TOWARDS WEST: ROAD,
TOWARDS NORTHBLOCK ND. 433 8 434, TOWARDS SOUTH: BLOCK NO. 481, [The Secured Assats)
B, Demand Hmw 31-03-2025
Name of Borrawer(5) MR. SOLANK] MANISHBHAI BHARATEBHAI AND MRS, SOLANKI MANJUBEN BHARATBHAI
and [Co-barrower(5) |
Loan Account Numbar DRHLSURDOS2611T
Total Outstanding Amount.  Rs.7,23 B86/- (Rupess Seven Lakh Twenty Three Thousand Nine Hundred Eighty Sbx Oniy) as on
31t March 2025 .
Description of The THE PROPERTY BEARING FLAT NO.406 ON 4TH FLOOR ADM 328.25 50. FT LE 30,50 5Q. MTRS BUILT |
Immovable Property UP AREA AND 536 81 50. FT |LE 55.46 S0. MTRS SUPER BUILT UP AREA ALONG WITH 6.87 50. MTRS
UNDIVIDED SHARE IN THE LAND OF "GOKULAM RESIDENCY" SITUATED AT BLOCK NO.34B IN PLOT
MO, A2 GRAM PANCHAYAT PROPERTY MO.112 OF MOJE KAMREJ TAL KAMREJ DIST
SURAT BOUNDED BY, EAST- PASSAGE, WEST- OPEN SPACE. NORTH- ROAD, SOUTH- FLAT ND.405.
{The Secured Assets)
T. Damand Motice Datad 01-04-2025
Hame of Borrower(S) MR. PRAKASH BIND AND MRS, KOILI DEVI
Loan Account Number DRHLSURDIS4EE50
Total Outstanding Amount.  Rs.6,50,790/- (Rupees Six Lakh Fifty Thausand Savan Hundred Ninaty Only) as on 1st Apdl 2025
Description of Tha THE PROPERTY BEARING FLAT NO, Bi408 ON 4TH FLOOR ADM 182 50. FT LE 17.84 50 MTRS BUILT
Immovable Property UP AREA ALONG WITH 1.84 UNDIVIDED SHARE IN THE LAND & FLAT NO. BMOT ON THE 4TH FLOOR
ADM 196 5Q. FT LE 1822 5Q. MTRS BULT UP AREA ALONG WITH 1.67 UNDIVIDED SHARE IN THE
LAND TOTALLY BULT WP ADM 388 S FT LE 3608 S50 MTRS OF HARIKRLISHMA PALACE OF
BUILDING NO. B SITUATED AT REVENUE SURVEY NO,10211,10272 BOCK NO.104 & 105 OF SHIVAM
RESIDENGY [N PLOT NO.34 TO 38 OF MOJE KADODARA TAL PALSANA DIST, SURAT. EAST-SOCIETY
ROAD, WEST-PASSAGE, NORTH-FLATND. B 405, SOUTH-OPEN SPACE. (The Secured Assels)
&. Dernand Notice Dated 01-04-2025
Wame of Borrower(S) MR, MITHUN THANDER AND MRS, KABITA THANDAR
and [Co-borrowen(5) _
Loan Account Number DRHLSURDOS56413
Total Qutstanding Amount.  Rs.7 87,740/ (Rupees Seven Lakh Eighty Seven Thousand Seven Hundred Forty Only) as on
18t Agril 2025
Description of The THE PROPERTY BEARING FLAT NO.308 ON 3R0 FLOOR ADM 52 50 50 MTRS SUPER BUILT UP AREA
Immovable Property AND 25.37 50. MTRS BUILT UP AREA ALONG WITH 8 50. MTRS UNDIVIDED SHARE IN THE LAND OF
“SAl PALACE® SITUATED AT SURVEY NO.147 BLOCK NO. 181 AND SURVEY NO. 148 BLOCK NO.181
TOTALLY ADM 1218283 5Q. MTRS I SUB PLOTNO,1 TO 14 PAIKI SUB PLOT NO.10 (AS PER PASSING
PLAN SUB PLOT NG.39 & 40) OF MOJE KADODARA TAL. PALSANA DIST. SURAT BOUNDED BY_ EAST-
ROAD, WEST- PASSAGE, NORTH- PROPERTY, SOUTH- PROPERTY, (The Secured Assats)
. Demnand Notice Dated 28-03-2025
Hame of Borrower{S) MR, NITEN PREMCHAND JAIN AND MRS, NEETU JAIN
and [Co-borrowsr{5)
Loan Account Mumber DAHLKADOO4AZ8ES
Total Outsianding Amount.  Ra 6 55,893 42/ [Rupoas Six Lakh Sixty Fiva Thousand Eight Hundred Ninaty Threa and Forty Two
Paisa Only) as an 28th March 2025
Description of The THE PROPERTY BEARING FLAT NO. Gi2 ON GROUND FLOOR ADM 2954 50. MTRS BUILT UP AREA
Immovable Property ALONG WITH UNDIVIDED SHARE ™ THE LAND OF "PRAMUKH DARSHAN RESIDENCY™ SITUATED ON
THE LAND BEARING RS, NO.133 BLOCK NO. 13714 HISSA NO, JNEW BLOCK NO.137/3) IN HARIMANT
PARK SOCIETY VIBHAG 2 PAKI PLOT NO.43 TO 48 OF MOJE VOLLAGE KADODARA TAL PALSANA
DIST.SURAT, BOUNDED BY, EAST- OPEN SPACE, WEST- PARKING PASSAGE, NORTH- FLAT NO, G/3,
SOUTH-FLATNO. G/1. [The Secured Assels)
10. Demand Notice Dated ~~ 02-04-2025
Wame of Borrower(S) MR. PATEL KUNJANKUMAR HARSHADBHAIL MR. PATEL AKSHAY, MRS PATEL CHETNABEN AND
and [Co-borrower(5) WIS TRISHIV CHINESE CORNER IT'S AUTHORISED SIGNATORY
Loan Account Number DRALSURI0SAALE | DRHLSURNIS430
Totsl Outstanding Amount. s34, 28,170 (Rupeas Thirly Four Lakh Twenly Six Thousand One Hundred Seventy Nine Only) me on|
nd April 2025
Description of The THE PROPERTY BEARING FLAT NO.201 ON THE ZND FLOOR ADM 404 SQ.FTS SUPER BUILT UP
immavables Propaerty AREA & AT5.38 BOFT LE 81,32 BOMTRS BUILT LUP AREA ALOMNG WITH 18.26 S0.MTRS UNDIVIDED
SHARE IN ROAD AND C.OP OF "GREEN ARISTO RESIDENCY' OF BUILDING NOA SITUATED AT
REVENUE SURVEY NO.61 BLOCK NO.58 T.P SCHEME NO,30 (VANAKLA OKHA VIHEL) FINAL PLOT NO
42 ADM 5373 5QMTRS OF MOUE VILLAGE VANAKLA CITY SURAT. BOUNDED BY, EAST BY. ROAD,
WEST BY- GARDEN/CLUB HOUSE, NORTH Y- BUILDING NO. B, SOUTH BY- BUILDING PLAZA. (The
Socured Assaty)
11, Demand MNotice Dated ~ (17-04-2025
Namo of Borrower(S) MR, PARMAR HEMANTKUMAR AND MRS, PARMAR JAYABEN HEMANTBHA|
and [Co-borrower(§) | _ .
Loan Account Number DRHLSURDOES0ETT
Tolal Outstanding Amount.  Ra.17,68 262/- (Rupeas Seventean Lakh Ninaty Eight Thousand Two Hundred Sixty Two Only) aa on
Tth April 2025
Description of The THE PROPERTY BEARING PLOT NO B3 ADMEASURING 88,88 50 YARDS |.E, 74.31 50. MTRS, (AS PER
Immovable Property PASSING PLAN ADMEASURING 74,42 SG. MTRS ), ALONG WITH UNDIVIDED SHARE IN THE LAND OF
"RUDRA RESIDENCY* SITUATED AT BLOCK NO.638 ADMEASURING 80208 5Q. MTRS. OF
MOJE OLPAD, TAL OLPAD, DIST SURAT. BOUKDED BY; EAST; PLOT NOA82, WEST: PLOT NOBM,
NORTH: PLOT MO 88, SOUTH: ROAD, (The Secursd Assaks)

e @

e o

| 18-12-2024
Name of Borrower(S) | MR MURLI VINODEHAI BHAVNANI, MR DHANRAJ VINODSHAI BHAVNAN! and
and [Co-borrowsr(S) | MR VINOD SANMUKHDAS BHAVNANAI

Loan Aocount Mumbe: ‘E!:H-IJM.I:IH#TH

Tetal Outstanding Amount. | Rs. 19,33 4071 (Rupees Nineteen Lakh Thity Three Thousand Four Hundred Seven Only) as on
| 18h Decamber 2024

Description of The | ALL THE PIECE & PARCEL OF FLAT N 103 ADMEASURING 81 87 5Q MTR ON 30 FLOOR INBUILDING

Immavable Property KNOWN AS RAVI SAGAR APARTMENT BEING CONSTRUCTED ON PLOT NO-2 CITY SURVEY NO 3529
SITUATED AT TAL B DIST RAJKOT, (The Secured Assets)

1. Demand Notice Dusted | 27.02.2025

‘Name of Borowar(S] | MR HANIF BABUBHAI DAL MRS, RUKSANA HANIFEHAI DAL and M/S. NEW ROYAL RESTALIRANT

and (Co-borrowsr(5) | THROUGH IT'S AUTHORISED SIGNATORY
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Description of The | ALL PIECE AND PARCEL DF IMMOVABLE PROPERTY OF LAND MEASURED 47%-56 5Q.MTS.OF PLOT

Immavebie Property NO. 20, C.5, WARD NO_ 1872, SHEET NO. £72, C.5. NO. 376, LS. NO, 498_ SITUATED AT MOCHI NAGAR
RAJKOT BOUNDED BY NORTH-OTHERS PROPERTY OVER PLOT NO.27, SOUTH-25 FT WIDE ROAD,
| EAST-OTHERS PROPERTY OVER PLOT MO WEST-40 FTWIDE ROAD [The Secured Azcais)

Date: ITRE0IS. Authorizad Officar

Place: Sural, Bharuch, Rajkol. DCB Bank Limited.
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NOTICE UMDER SECTION 13(2) OF CHAPTER Il OF SECURITISATION & RECONSTRUCTION OF FINAMCIAL ASSETS AND EMFORCEMENT OF
SECURITY INTEREST ACT 2003, READ WITH RULE 3{1) OF THE SECURITY INTEREST (ENFORCEMENT] RULES, 2002 AMENDED A5 ON DATE
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1, HOLMWAS  |MrManmohan 5 Sharma & HA HFEI B, 207 208, Shrushiti Flat, Nr 13—05—1!]155 Rs. 46 64 165.90
O318BA0725, | Mrs, Priya Manmohan Sharma, Pway Crossing, Subodh Ni;ilﬁr | [Rupeas Fourty Six kakhs
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PLACE:- VADDDARA, DATE:- 26.06. 2025 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD. |

.................. ! KOTAK MAHINDRA BANK LIMITED

m- kﬂtak i Registered Office: 27 BKC, C 27, G-Block, Bandra Kurla Complex, Bandra (E) Mumbai, Maharashra, Pin Code-400 051
Y ofée Lghen v 3208 Branch Office: Kotak Mahindra Bank Limited T° Floor, Plot No.T, Sector 125, Noida Uttar Pradesh-201313

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction sale notice for sale of immovable assets under the securitisation and reconstruction of financial assets
and enforcement of security interest act, 2002 under rule 8(5) read with proviso to rule 9 (1) of the security interest
(enforcement) rule, 2002.

Subsequent to the assignment of debt in favour of Kotak Mahindra Bank Limited by " Fullerton India Home Finance
Company Limited” (hereinafter referred to as “FIHFCL”) the authorised officer of Fullerton India Home Finance
Company Limited” (hereinafter referred to as “FIHFCL”) has taken the physical possession of below described
immovable property (hereinafter called the secured asset) mortgaged/charged to the secured creditor on
22.12.2022.Notice is hereby given to the borrower (s) and co- borrower (s) in particular and public in general that the
bank has decided to sale the secured asset through E-auction under the provisions of the sarfaesi act, 2002 on “as
is where is”, “as is what is”, and “whatever there is” basis for recovery of Rs.6,27,218 /-(Rupees Six Lakh Twenty
Seven Thousand Two Hundred Eighteen Only) outstanding as on 19.06.2025 along with future applicable interest
till realization, under the loan account no. 600207210575310; loan availed by Mr. Ajay Kumar Pandey & Mrs.
Priyanka Pandey as per below details.

Particular DETAIL
Date Of Auction 22.07.2025
Time Of Auction Between 12:00 Pm To 1:00 Pm With Unlimited Extension Of 5 Minutes

Reserve Price Rs.2,00,000/- (Rupees Two Lakh only)

Earnest Money Deposit (EMD) | Rs.20,000/- (Rupees Twenty Thousand only)

Last Date For Submission Of
EMD With KYC

21.07.2025 UP TO 6:00 P.M. (IST)

Description Of The Secured Asset: All that piece and parcel of the property Flat No.A/210 on the 2 Floor
admeasuring 34.54 sq.yds i.e., 28.88 sq.mts, along with 10.59 sq.mts undivided share in the land of Road & Cop in
“Somnath Residency of A-wing” situated at Block No.88, Plot No. 111 to 117 totally admeasuring 231.98 sq.mts., &
Block No. 93, Plot No. 5 to 12 totally admeasuring 778.15 sq.mts Totally admeasuring 1009.23 Sq.mtr of Moje Village
Jolwa Tehsil: Palsana, District, Surat- 394305. Boundaries as on: North: Flat No. A/211, South: Other Plot, East: Flat
No.A/209, West: Society Road.

Known Encumbrances :Nil

The borrowers' attention is invited to the provisions of sub section 8 of section 13, of the act, in respect of the time available, to
redeem the secured asset. Borrowers in particular and public in general may please take notice that ifin case auction scheduled
herein fails for any reason whatsoever then secured creditor may enforce security interest by way of sale through private
treaty.In case of any clarification/requirement regarding assets under sale, bidder may contact Mr. Akshit Solanki (Mob No.
+917302111608) for clarifications. bidder may also contact the helpline no. (+91-9152219751) for clarifications.For detailed
terms and conditions of the sale, please refer to the link HTTPS://WWW.KOTAK.COM/EN/BANK-AUCTIONS.HTML provided
inthe bank's website i.e. WWW.KOTAK.COM AND/OR ON HTTP://BANKAUCTIONS.IN/

For Kotak Mahindra Bank Limited,
Authorized Officer

Place: Surat
Date: 27-06-2025

FORM B
PUEBLIC ANNOUNCEMENT

|Regulation 12 of the Insolvency and Bankruptcy
Booard of Indis { Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ZEP INFRATECH LIMITED

PARTICULARS DETAILS
| |.| NAME OF CORPORATE DEBTOR | ZEP INFRATECH LIMITED
2 | Cate of Incomporaton of Corparate Debtor | 1502, 1654
| % | Autherity under which Conporste Debler | Registrar of Companies, Ahmedabad
| Is IncarporileciRegistered
4| Corporate idesniay Na. | Limited Lighiity  |LI7£895G,1994PLCIS0RS

idenification Mo. of Corporata Debsaor

| 5 | Addrass of the registered offica & principal | ABRGE, Tih Floce Mithakhadi Stx B, Elistridge,
office (it any| of Carporals Debior Ahmedabad, Gujarat, India, 320006

S

MENTORE MENTOR HOME LOANS INDIA LIMITED

(Fermerly knowan as Menter India Limited)
HEAD OFFICE- Mantor House, B-3, Govind Marg, Sethi .
Fhone: +31 8946800800 & 8351845723  E-Mail; lega

Auction Notice
*Sale of immovable assets under the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (Here in after referred to as the Act).

Nalice is heraly given to the pubdic in general and ta the Barrewen/ Go-Borrovwer/Guarantor in particular thal the under mentiomed property
miprtgaged to Manbar Homa Loang India Limited {Formerky knawn as Mentos India Liméted), the pos=assian af which had heen taken by tha
Authioriged Officer under 5. 13¢4) of the Act witl be sald by Auction as mentioned below for recavery of under mentaned diess and
apphcable intesgst, charges and Cosls -gic. a5 cetailed below The propecly described below will be sokl o the Borraweribo-
BorrowerGuaramtar fails to pay the amount manfionad in thes nobice within 15 days fram the date of thiz notiee on “A% 15 WHERE 15,
WHATEVER THERE 15 AND WITHOUT RECOUREE BASIE™ under the rule no. § & 9 of the Security Inferest (Enforcement) Rules (herginafter
reterred 10as the rules) for the recovery of fhe dues detailed a5 under;

HOME LORANS 1y, Jaipur-302004

entorloans.co.in

Y
xifdi el amy s

5| Mame of Borrowers/ Description of Amount Date of |Reserve Price| EMD |Date & Time]
Ned Guarantor & LAN No. Secured Assets Due ason | Phy Poss| of Assals | Amount| of Auction
1, | Vishal Sharma, Yogita Sharma {Plot No. 27, Iscon Greens Mear| Rs. 17398362/ |,
Mayura Thakur, Guaranler:|Bhaniyara Vadodara, Hatal Highway,| [Dueaason  [20-05-2023 EMEEDIE-:I.'- E&I:II-Iusun.-- 18-Jul-2023
Dharnyal Shyam Sunder Dist. Vadodara (Gujarat), Mraz 4623 28-11-2024 12.00 P
LAN Mo - 5010407 Sn.H
Bakulbhal Tank, Sumanben|Flat Mo, 302, Ambika Township,| B 12702955
o Tank, Guarantor: AshiordivalBaritage Yilla, Palki Third Floos, Dist-]  Duga as on d3-hpr-24 42,533[”-. 493}5[][},_ 1o-Jul- 202
Hardik Bharat Bhai Rajkot, Gujarat, Area BI6 5. FL 28-11-2024 i i 12.00 PM
LANNo. 5015634 1 ey — — .
Mihesh Bhai Thakor, Chatraginh|Plot No. & DattaMagar Fls 4"_'|E-'EI-1~SE;.- ; B
% Thakor, Ramanbhal Thakor, Fatehsinh|Suciety, Biock 1o 02, Survey| Dueagson | S0-uk2d | B | b [18-Jul-2025
Thakor & Vijaysinh Thakor, Guaranter: |[No. 16171, Dist. Vadodara | 26-11-2024 12.00 PM
Rajnikant Patanwadiva & Javesh BhaifGujarat, Area 611 S, F1
Thakor,  LAN Mg - 501187 |

Terms and Conditlans: 1. Sale (= subject to the condtions prescribed in SARFAES] ActPules 2002 and the tlerms and canditions mentioned
hareunder asalso subject to conditions inthe offarbid documents 1o be submitted by thaimerding'participating biddars.

2. The sale process of above properties shall ke conducted through auction only an the abowe mantioned date & fime by Authonsed officar at
Branch Ddhice of Merlor Home Leans india Lla for propers==s_ Contasl Parsan M Salssh Gaotam (Mol +91-9351945723).

3. Earngst Mooy Deposst (EMD) shall be deposited thraugh RTGEMEFTFund Transhes 10 the credit of A'c No=-1721 2000 10002853 in favoe of
Mentar Home Loans Indla Limited oo A Small Finance Bank. Branch Rajapark, Jaipur, IFSG Code; AUBLODDZ2T, hedore submitting bids
EMD can alzo be paid by way of Chague/Pay OrdarDemand Drafi one-day befare the auction date.

4. The minimurm hid ingrament shafl be As. 10,0000 for bids up to Rz 10 Lacs and As. 20,0004 for bids ahees Rs. 10 Lacs.

5. A8 statutary hiabilibestares/mamtenance fea/Proparty tax’ ElnctricinyWater charges stc., outstamding as on date and yed to fall due waukl b=
azterlaingd by the bidden{s} and wrould be Barrw by s successiul bidder, Company does nol lake any rasponsibifly (o previde information on
ihe same,

G, The araunt of ENED pasd ey the inderestad Didders shall carry na interest,

T, Alldisputes regandmg e matbes will be e jursdiction of courtin Jaipur angy

B. Earmost Money Deposit [EMD) shall ba 110% of reservad prics of property.

B. Subject mattar (awcticn) will ke under DRT & Court ordar.

10, The Compary resarves the rights and all Discretionary powsr to aceept /1o refect/ o adjourny 1o postpane! o revoka the sale or change tarms
aryf condition of &38 oo services willsoul any prior information or reason,

*Forgther important terms & gonddions, please comact the authorised augtion officer,

Date: 27.06. 2025

Aulhorised olficer
Mentor Home Loans India Lid.

Place: Gujarsl

NIWAS HOUSING FINANCE PRIVATE LIMITED ~

(Formerly known as Indostar Home Finance Private Limited, hereinafter referred as NHFPL) N I WAS
Regd. Address: - Unit No. 305, 3rd Floor, Wing 2/E, Corporate Avenue, Andheri- Ghatkopar Link Road,~ TR L
Chakala, Andheri (East), Mumbai — 400093

Notice under Section 13 (2) of Securitization and Reconstruction of Financial As-

sets and Enforcement of Security Interest Act, 2002

NHFPL has sanctioned home loan/mortgage loan/construction loan to the following borrowers against mortgage of residential
premises. The repayment of the said loans were irregular and the accounts are finally classified as Non-Performing Asset in
accordance with directions and guidelines of National Housing Bank/RBI.

NHFPL has therefore invoked its rights and issued a notice under section 13(2) of the SARFAESI ACT, 2002 and called upon
the borrowers to repay the total outstanding mentioned against respective borrowers within 60 days from the date of the
demand notice. The following borrowers are hereby called upon by this publication to pay the total dues mentioned against
them plus further charges & interest accrued till payment within 60 days from the date of the said demand notice, failing
which NHFPL shall resort to all or any of the legal rights to take possession of the properties, dispose/sale it and adjust the
proceeds against the outstanding amount.

The borrowers are also restrained from alienating or creating third party interest on the ownership of the properties.

Sr. Location/ Name Of Borrower/ Date of Amount As Per Demand
No | Loan Account Number Co-Borrowers/ Demand Notice
Guarantor Notice Sent
1 Surat Adajan ASHOKKUMAR MOHANLAL 17-06-2025 Rs.510431/-(Rupees Five

LNSUROHL-02190009050 PRAJAPATI (BORROWER)
KAVITA DEVI(CO-BORROWER)
CHAUTHARAM MOHANLAL
PRAJAPATI(CO-BORROWER)
Description of property:-All That Piece And Parcel Of The Property Bearing Flat No.104, On 1st Floor. Admeasuring
328.43 Sq.ft Super Built-Up Area And 252.09 Sq.ft. l.e 23.42 Sq. Mtrs. Built-Up Area, Together With Undivided Proportionate
Share Adm 11.71 Sqg.mtrs.in Undereath Land Of Hanumant Palace Constructed On Plot Nos. 181 To 183, Total Adm 220.89
Sqg.mtrs In Shubham Residency Situated On The Land Bearing R.s N0.352, Old Block No.446, After Re-Survey New Block
No. 497/A & 497/B, After Consolidation New Block No 497/A Adm 21765 Sq.mtrs Of Village Haldharu, Tal Kamrej, Dist Surat

The Following Boundaries Are East-As Per Actual, West-As Per Actual, North-As Per Actual, South-As Per Actual
2 Surat Adajan ADHIRATH BAIJNATH MAHANTO | 17-06-2025 Rs.542265/-(Rupees Five
LNSUROHL-10200014551 (BORROWER) RUBI DEVI Lakh FourtyTwo Thousand
ADHIRATH MAHATO Two Hundred Sixty Five Only)
(CO-BORROWER)

Description of property:-All That Piece And Parcel Of The Property Bearing Plot No.278 Adm 50.72 Yards l.e 42.41
Sq.mtrs Together With Undivided Proportionate Share Adm.29.03 Sq.mtrs In Road & Cop, Total Adm. 71.44 Sqg.mtrs In
Shrungal Homes Situated On The Land Bearing R.s. No.76/Paiki, 96/1 Paiki, 75/Paiki, Block No. 343/A Adm 21853 Sqg.mtrs
& Block No0.343/B Adm 24989 Sq.mtrs, Total Adm 46842 Sq.mtrs Of Village Bharundi, Taluka Olpad Dist Surat The Following
Boundaries Are East- Applicable Plot No0.279, West-Plot No.277, North-Plot No.280, South- Internal Road Of Lagu Society
3 JUNAGADH MAHAMAD AMIN AMADSHA 17-06-2025 Rs.857199/-(Rupees Eight
LNJNGOHL-09210018731 SHAHMADAR (BORROWER) Lakh Fifty Seven Thousand
FARJANA MAHAMAD AMIN One Hundred Ninety Nine

SHAHAMDAR(CO-BORROWER) Only)

Description of property:-all that piece and parcel of the property of residential house constructed on the land of plot no. 13/

Paike land admeasuring 111-48 sq.Mts(known as plot no.13-A) of r.S.No. 490 Land admeasuring ac.2-19 Guthas of veraval,

located within the limits of veraval nagarpalika, ta.Veraval, dist gir somnath the following boundaries are east- adj property

of plot no. 11/Paike (plot no.11-A and 11-b), west- ajd property of plot no.13/Paike (plot no.13-B), north-adj road, south-adj

property of plot no.12/Paike(plot no.12-A)

4 SURENDRANAGAR
LNSRDOHL-02220022572

Lakh Ten Thousand Four
Hundred Thirty One Only)

MAYURSINH AKHUBHA
ZALA (BORROWER) VAJUBA
AKHUBHA ZALA
(CO-BORROWER)

Description of property:-All That Piece And Parcel Of The Property Bearing Plot No.8 Land Admeasuring 120.00 Sq.mt
And Having An Area 143.52 Sq.m Kondh Revenue Survey No.1942 Paiki, Situated At Kondh, Ta Dhrangadhra, Dist
Surendranagar Within The Panchayat Limits Of Kondh Gram Panchayat The Following Boundaries Are East This Side 7.50
Mt Wide Road, West- This Side Lagu Survey No.1944, North-This Side Plot No-7, South-This Side Plot No.9

5 | ANKLESHWAR DIPAKBHAI CHAUDHARI 17-06-2025 Rs.597137/-(Rupees Five

LNAKLOHL-03220023721 (BORROWER) ARJUNBHAI Lakh Ninety Seven Thousand
(CO-BORROWER) One Hundred Thirty Seven
Only)

Descrlptlon of property:-All That Piece And Parcel Of The Property Bearing Grampanchayat Property No.154, Mandir
Faliyu, Panchayat Sr.no. 1, Adm 1428 Sq.fts At Dist-Surat, Sub-Dist-Mangrol, Moje Village Bhadkuva The Following
Boundaries Are East- House Of Anilbhai Chaudhary, West-Road, North-Road, South-Road

Date :27.06.2025
Place : Gujarat

17-06-2025 | Rs.619483/-(Rupees Six Lakh
Nineteen Thousand Four

Hundred Eighty Three Only)

Sd/-
Authorized Officer

oL BN

epaper.financialexpress.com

NIWAS HOUSING FINANCE PRIVATE LIMITED

| & | Dae of cicsure of Ingolvency 1062025
| [ResolutionProcess .
7| Liguidatian commencement date 2306.2025

|| of Corporats Datine_ I
& | Mame & Regskabon Mumbar of Insawancy
Professional acting a3 Ligadalor

Nandish Sunilbhal Vin
Regn, No: [BEITEA-O011P-P-02117/2020-202113270

19 | Address and Emall of the higuadaior
a5 regatenad with tha Board

33, Shanti Nikelan Row House, Opo Sagar Complix,
snand Kahal Road, Suret-355000
Email: ip_nandish.vini@gmail.com
301, Sovereign Shoppers, Maar Sreh Sankul iad
Besidas Sindhu Sava Samili Schaoal, Anand Mahal
Raad, Sursl-325009
Emall: zep liquidatong@gmall . com
. _ _ ip-nandizh.vini@gmail.com

11| Last date for submisson of Claims 23072025

10| Address ane e-mail fo be sed for
correspondance with the Resahilion
Professanal

{Malice is hienely given that the Mational Company Law Tnbunal Ahmedabad Bench has ondaned tha

commancamantof bpadation ol the Zeg Infrabech Limited on 2 3.06. 2025,

The stakenalden of 2ep nfrstech Limbted are henshy calied upan o submit their ciims with prood oncr

{bedane 23,07 20285, o the liquidatar a1 the address rentionsd sonat iem Mo, 10

' The francial creditors shall sutimil their ciimes with prool by slecironic mears only, A1 ofhar credilors may

bl Bhe chaims with I proofinperson, by postor fry e bercrnl ¢ misare

| Submission of fase or misieading proaf of claims shal atirect penaties. Sdl.

Date 2706 2025 Mandish Sunilbhai Vin

| Place - Surat Liguidator for Zep Indratech Limiad
Ragn Mo [BEVPADMNP-P02 1 TED20-2021 13270 | AFA Valld Upte: 31272025

Indian Overseas Bank

Indian Owerseas Bank Himatnagar Branch
Devdhan Complex, Sahkari Jin Road, Himatnagar
+ TEL 02772-292652 » Email: ioh2944@ob.in

(APPENDIX IV) POSSESSION NOTICE (for immovable property] {Rule BO)

Wirgraas The undersigned being the Authorised Officer of the Indian Overseas Bank
under the Secuntisation and Recenstruction of Financial Assets and Enforcemant of
Security Interest Act, 2002 and in exercise of powers conferred under section 13 (12]
raad with rule 3 of the Secunty Interest (Enforcement) Rides, 2002 issued a Demand
notice datad Z28.03.2025 calling upon the bwrrowers / marfgagors/ guarantors Mrs,
Mamta Dipen Soni, W Dipen Mauleskumar Soni, Rushabhdev Society ni
Bajuma, Pologround, Himatnagar, Sabarkantha, Gujarat [herenafter referred as
‘borroawers o repay the amount mentioned in the notice being Rs 24,83,393.62/- a5
on 28.03.2025 with further interest at contractual rates and rests, charges atc Ll date
of realizatien within 60 days fram the date ot receipt of the sand notice.

{1} The borrowers having failed to repay the amount, notice is hereby given to the
horrowers and the public in ganeral that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him her ender
Secton 13(4) of the said Act read with Rule B of the said Rules on this 21stday of
June of the year 2025,

{2} The bomrowers in particular aad the public in general are hereby cautioned not 1o
deal with the property and any dealings with the property will be subject to tha chargs
af Indian Overseas Bank for an amount of Rs 24,83,393.62/- &5 on 28.03.2025 with
interest thereon at contractual rates & rests as agreed, charges etc., from the
aforeseid date mentioned in the demand notice till date of payment lass repayments, i
any, made after issuance of Demand Motice. The dues payvable as on the date of taking
possession is Bs. 25,21,000.62 /- payable with further interest at contractual rates
& rests, charges efc., 1ill date of paymeant,

{3} The borrowers attention is invited ta provisions of Sub-secton (B) of the Saction 1 3
af tha Act, in respact of time svailable to them, toredaem the securad assats.

Description of the Immovable Property

Al that piece and parcel of immovable property, Le., House constructed on Plot Mo,
29-A & 29 Paiki, having land area measuring 89.67 Sg. Mirs. & construction thera an
94.87 Sq. Mirs, (GF+FFlof CTS No, 441 Paiki, Magar Palika Property Mo, 4/2326-27,
situated at Tabala, Qpp. Pratap Palace, Himatmagar, Sabarkantha Gujarat Boundaries
of the proparty : Plot Mo, 29 Paski: East ; Open rosd then Panchdey Temple, West ;
Dpen road, Morth : Plot Mo, 294, South: Property of Laxmansinh Harisinh Rathod

= Plot Mo. 294 Paiki East : Dpen road then Panchdew Temple, West : Opan rosd,
North : Open Land, South: Plot Mo, 28 and 29 Paiki
Data: 21/06,/2025

Place: Himatnagar

Sd/- Authorised Officer,
Indian Overseas Bank

B ;.iszeq dw 3iim agier Bank of Baroda

Bank nl Baul;la &P Eulmr,l Branch, Grd Hoor Abhuskan Gormplex, Opp, Bharal Krushaa
Bakery Mahadey Magar Sardar Patal stadiem road Ahmedabad-380014, Gujarat,
Phome; | OF9) 264237133 (D), 26461167 (G) / Fax: 26463133
India. E-mail; sardar@bankoibareda. com

POSSESSION NOTICE APPENDIX-IV [Rule-8(1)1{For immovable propery)

Wheraas Tha undersignad baing the Authorised Officer of the Bank of Baroda,
8.P. Colony Branch, Ahmedabad under the Securitisation and Reconstruction of
Fimanciad Assets and Enforcement of Security interest Act, 2002 and in exercise of
pawers conferred under Section 13(12) read with Rule 3 of the Secunty Interest
(Enforcement) Rules, 2002 issued a Demand Notice Dated 21-04-2025 caliing
upon the Borrower Mr. Bhagyesh Shantilal Rana, Mr. Indrajil Shantilal Rana &
Mr. Ashok Shantilal Rana to repay the amount mentioned in the notice being
Rs. 12,49,192 85 (Rs. Twelve Lakh Forty Nine Thousand One Hundred Ninety
Two rupees and Eighty Five Palsa) together with furthar intrest thareon at the
contractual rate plus cost, charges and expenses till date of payment within 60
days from the date of receipt of the said notice,

The Borrower having failed to repay tha amount, notice i heraby given to the
barrower-and the public in general that the undersigned has taken SYMBOLIG
POSSESSION of the property descrbed hergin below in @xamcise o powers
conferred on him under Sub Section (4} of Section 13 of Act read with Rule & of
the Security Interest Enforcement Rules 2002 on this the 231h day of JUNE of the
year 2025,

Tha Borrower ¢ Mortgagors in particukar and the public m general is hareby
cautioned not to deal with the property and any dealings with property will be
subjects to the charge of the for anamount Rs. 12,49,192.85 (Rs. Twelve Lakh
Forty Nine Thousand One Hundred Minety Two rupees and Eighly Five Paisa)
Plus, furthar interest there on at the contraciual rate plus cost charges till date of
payment 1053 recavary.

Tha Borrower's attenfion &5 invited to the provisions of Sub-Section [8) of the
gaction of the SARFAES| Act Respect of fime available, to redesm the
cacured assisis.

DESCRIPTION OF THE IMMOVAEBLE PROPERTY

The zaid property is bounded a5 on under:

All that piece and parce! of the Immovable Property bearing: — Hesidential
Tenement Mo, 12, Vardhman Nagar Tenement in Sambhavnath ji CHS, G P Nagar,
sola Road, Ghatlodiva, Ahmedabad-380063.Area 74.04 5g. Mirs. Located at
Survey NO, 22, 23 and 24 City Survey No. 5265 Ward NO 2, TP Ne. 1 of Moujpe-
Ghatlodiya,

On the East: Tenament No. 11 On the North ; Tenement No, 11

Onthe Wesl : Road thenBlock Mo, 5 Onthe South: Road then Tenament No.11
Date : 23-06-2025 Authorised Officer & Chiel Manager

Place : Ahmedabad Bank of Baroda. 5. P. Colony Branch, Ahmedabad

@

. Ahmedabad





